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MR. DEPUTY CHAIRMAN: The hon. Member, Dr. Sasmit Patra (Odisha) associated
himself with the matter raised by the hon. Member, Shri Dhananjay Bhimrao Mahadik.
Shri Mahendra Bhatt.

Demand to include Pankhanda OBC community of Uttarakhand in the Central List
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MR. DEPUTY CHAIRMAN: The hon. Member, Dr. Sasmit Patra (Odisha) associated
himself with the matter raised by the hon. Member, Shri Mahendra Bhatt.

Now, Shri Sanjay Kumar Jha, not present; Dr. Medha Vishram Kulkarni, not
present. Dr. Fauzia Khan to speak on concern over challenges faced by candidates with
disabilities in public service examinations.

Concern over challenges faced by candidates with disabilities in
Public Services Examinations

DR. FAUZIA KHAN (Maharashtra): Mr. Deputy Chairman, Sir, on the one side, we see
the case of Puja Khedkar, who clears the UPSC examination and acquires a posting
based on false documents, and, on the other side, we see the case of Kartik Kansal,
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who clears the UPSC examination four times but yet is denied service. The reason is his
physical disability of Muscular Dystrophy. What could be more painful, what could be
more tragic is that his rank in 2021 itself would have qualified him for IAS but Muscular
Dystrophy was not recognized in the list of eligible conditions at that time. Clearing the
Civil Services Examination even once is an achievement unlike any other. For a person to
accomplish this multiple times only to face discriminatory practices should serve as a
reminder of the shortcomings of the system. Doesn’t this experience resonate across
the community of the disabled? Doesn’t it suggest that it could be neither isolated nor
unique? This issue may be understated but has major repercussions if left unaddressed
any longer. The criteria are fraught with inconsistencies, posing a challenge to the
induction of people with disabilities in Services. Sir, issues span from under-utilisation of
disability quotas, different standards and practices for disability assessment, functional
classification and physical requirements across different Services, varying assessments
of disability levels by different medical boards, different criteria of eligibility for people with
disabilities for different services. Sir, the solutions lie in implementing uniform guidelines
for medical boards, reducing discrepancies and making fair evaluations. By making
these adjustments, a system that supports every candidate and promotes fairness and
inclusivity throughout the entire process can be created. A uniform disability assessment
should be a part of the package, not an after-thought for a Government that insists on
‘one nation” and ‘one everything’. Sir, at the end, | will say:
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MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with the
matter raised by hon. Member, Dr. Fauzia Khan: Shri P. Wilson (Tamil Nadu), Dr.
Sasmit Patra (Odisha), Dr. John Brittas (Kerala), Shrimati Jebi Mather Hisham
(Kerala), Shri A.A. Rahim (Kerala) and Shri Sandosh Kumar P (Kerala).

(MR. CHAIRMAN in the Chair.)
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